122 Written Answers to [RAJYA SABHA] Unstarred Questions

Availability of drinking water in rural areas

$283. SHRI RAMDAS ATHAWALE : Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

(a) whether Government has taken or proposes to take any steps to ensure availability
of drinking water in rural arcas of Maharashtra and other States during the next five years;

and

(b) if so, the details thereof in respect of backward and tribal areas especially of
Maharashtra as on date?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAM KRIPAL YADAV) : (a) Yes Sir, Government of India has
made a Strategic Plan for providing drinking water supply in rural areas of the country
including State of Maharashtra. Under the Strategic Plan for rural drinking water supply
for the period 2011-2022, covering the two Five Year Plan periods , the interim goal
till 2017 i.e. by the end of Twelfth Five Year Plan period, is to cover 50% of all rural
households with piped water supply, and 35% of rural households with household tap
connections. By 2022, the goal is to cover 90% of rural households with piped water
supply and with 80% having houschold tap connections. For this the Ministry provides

technical and financial assistance to the States.

(b) The status of coverage of rural habitations in the country are available
online Integrated Management Information System (IMIS) of the Ministry. As per the
data entered by the States/UTs on the IMIS details with regard to coverage in respect
of backward and tribal arcas of the country including Maharashtra are given in

Statement.

+Original notice of the question was received in Hindi.



Statement

Status of Rural Habitation with respect to drinking water supply (21.04.2015)

Scheduled Caste Scheduled Tribe
S1. State Total No. Fully Partialy Quality Total No. Fully Partially  Quantity
No. of Covered  Covered Affected of Covered Covered Affected
habitations Habitations

1 2 3 4 5 6 7 8 9 10

1. Andhra Pradesh 4709 3347 1242 120 7603 3791 3724 88

2. Bihar 9039 5375 3444 220 1766 928 730 108
3. Chhattisgarh 3101 2923 131 47 49978 46889 1244 1845
4. Goa 0 0 0 0 50 50 0 0

5. Gujarat 149 144 5 0 14633 13627 1004 2

6. Haryana 914 888 25 1 0 0 0 0

7. Himachal Pradesh 13125 10057 3068 0 3242 2654 588 0

8. Jammu and Kashmir 1217 677 540 0 2930 1482 1448 0

9. Jharkhand 11105 10984 119 2 55352 53077 2266 9
10.  Karnataka 6564 3738 2666 160 2516 1542 885 89
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1 2 3 4 5 6 7 3 9 10

11. Kerala 61 13 47 1 40 1 36 3
12. Madhya Pradesh 7174 7143 9 22 55771 54762 171 338
13. Maharashtra 2254 2033 190 31 17505 16563 887 55
14. Odisha 14429 11137 2825 467 57600 44224 11746 1630
15. Punjab 6172 5085 1078 9 0 0 0 0
16. Rajasthan 10258 5679 2649 1930 21697 16423 3906 1368
17. Tamil Nadu 28085 25923 1984 178 2706 2662 43 1
18. Telangana 1112 763 308 41 7560 4420 2866 274
19. Uttar Pradesh 38856 38800 12 44 308 806 0 2
20. Uttarakhand 6597 4608 1980 9 1230 1214 16 0
21. West Bengal 29139 14978 10970 3191 9175 4951 3614 610
22. Arunachal Pradesh 4 1 3 0 7005 2365 4574 66
23. Assam 4356 2667 1360 329 17507 8602 7062 1843
24. Manipur 54 40 14 0 2257 1779 478 0
25. Meghalaya 16 2 14 0 9007 1968 7013 26
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26. Mizoram 0 0 0 0 769 343 426 0
27. Nagaland 0 0 0 0 1504 573 907 24
28. Sikkim 18 8 10 0 816 376 440 0
29. Tripura 699 416 57 226 4750 2266 284 2200
30. Andaman and Nicobar 0 0 0 0 91 41 50 0
Islands
31. Chandigarh 0 0 0 0 0 0 0 0
32. Dadra and Nagar Haveli 0 0 0 0 66 0 66 0
33. Daman and Diu 0 0 0 0 6 0 6 0
34. Delhi 0 0 0 0 0 0 0 0
35. Lakshadweep 0 0 0 0 9 0 9 0
36. Puducherry 46 26 20 0 0 0 0 0
ToTAL 199253 157455 34770 7028 355949 288379 56489 11081
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